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- Rs. 11410 crores ($4.4 billion) in the third
week of February 1992. The rate of inflation
has also declined fromthe peak level of 16.7
percentreached in August 1991 toabout 12
per cent in February 1992.

[English]

Licenses to Private Parties to operate
Container Freight Stations

1814. SHRI ANBARASU ERA: Wil the
Minister of COMMERCE be pleasedtostate:

(a) the reasons for granting licences to
private parties to operate Container Freight
Stations (CFS) as competitors to a public
sector undertaking;

(b) whether the Govemment propose
to reconsier its decision of allowing private
parties 1o operate CFS; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI P.
CHIDAMBARAM): (a) to (c). Private sector
participation in Container Freight Stations
(CFSs)is being allowed, on selective besis,
to generate competition; provide efficient
service to the users and to get over the
problem of resources needed for develop-

ment of the transport sector including CFSs. .

This is also in line with the Government'’s
policy of liberalisation.

[
-Government does not propose to
change this policy. -
Funds to D.T.C.
1815, SHRIANAND RATNAMAURYA:
Willthe Minister of SURFACE TRANSPORT
be pleased to stafe:

(a) whether the- Government propose
to allocate more funds to Delhi Transport
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Corporation during 1992-93; and

(b) it so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRIJAGDISHTYTLERY): (a) and (b). The
Governmént have proposed an amount of
Rs. 15 crores as Non-Plan assistance and
Rs. 20 crores as Plan assistance to Dethi
Transport Corporattion during 1992-93.

[Tranélalion]

Income Tax Collections fronfinterest
of Bank Deposits

1816. Willthe Minister of FINANCE b
pleased to state:

(a) whether orders to deduct income
tax at source on interest on bank deposits
were issued last year; and

(b) if so, the total amount of income tax
recovered as a result thereeof?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
RAMESHWAR THAKUR): (a) Yes, Sir. The
Finance (No.2) Act, 1991 contained a provi-
sion in this regard.

(b) The estimated arnount of collection,
likely to be received as & result of the
; in tax deduction provisions made
by Finance (No.2) Act, 1991, is Rs. 125
crores.

[English]
Collection of Rubber

1817. SHR! THAYIL JOHN
) ANJALOSE: -~
SHRI _," 'KODIKKUNNIL

SHURESH:

Will the Minister of COMMERCE be
pleased to state:



